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1-1-1977 to 31-3-1078. Of these 2 
cases were approved, 2 rejected and
1 otherwise dispose of. 3 applications 
are pending for consideration. Rejec
tions were on grounds of adequate 
capacity already licensed. Details of 
approved schemes are published in 
the “Weekly Bulletin industrial licen
ces, import licences and export licen
ces” and “Monthly list of letters of 
intent and industrial licences”. Copies 
•of these publications are available in 
the Parliament Library.
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Super Thennal Power Statten at 
Fuakka

829S SHRI MUKUNDA MANDAL: 
Will the Minister of ENERGY be 
pleased to state*

(a) whether the Chief Minister of 
West Bengal Government had, maaet




